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01. 28.06.2023 KSR, J 
  

I.A.No.1 of 2023  

 Notice to respondent No.2. 

 Learned counsel for the petitioner is 

permitted to take out personal notice to the 

respondent No.2 by RPAD and file proof of 

service in the Registry. 

 Post the matter on 12.07.2023. 

 

    ______________________ 

K SURESH REDDY,J 
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